(b) the action taken against the company and officers found guilty for the construction of

additional flats;

(c) whether it is a fact that these flats have been constructed covering an area which is
larger than the Floor Area Ratio (FAR); and

(d) the persons found guilty for the same?

THE MINISTER OF URBAN DEVELOPMENT (SHRI KAMAL NATH): (&) Delhi Development
Authority (DDA) has informed that when the Project Developer submitted the completion plan it
was revealed that the Project Developer constructed 1/ flats in the upper basement

unauthorizedly.
(b) DDA has demolished the 17 flats constructed unauthorizedly.
(c) Yes, Sir.

(d) DDA has further informed that the construction of excess FAR came to their notice
when a joint team of the Project Developer and DDA carried out the actual measurement of FAR
constructed at site. Action for compounding 5% of the excess FAR over above and the
sanctioned plan has been taken by DDA. For further excess FAR, DDA has sent a proposal to the

Ministry of Urban Development for regularizing the excess FAR.

The proposal of DDA is being submitted for the consideration of the Group of Ministers
(GoM) constituted to consider the views expressed by the concerned Ministries/
Departments/Governments on the findings and recommendations of the High Level
Committee (HLC) constituted to look into issues relating to organizing and conduct of the
Commonwealth Games 2010, as one of the terms of reference of the GolM is to recommend the
future course of action on each of the recommendations of the HLC which would include
disciplinary, criminal and civil action against persons/agencies/contractors indicated in the
reports of the HLC.

Treatment of official language Hindi

+#35. SHRI SHIVANAND TIWARI: Will the Minister of HOME AFFAIRS be pleased to
state:

(a) whether it is a fact that Hindi has been granted the status of official language in the

country;
(b) ifso, Government’s reaction thereto;

(c) whether it is also a fact that Government issues directions from time to time to
use English words as alternative words in Hindi to make official language simple and natural;

and

TOriginal notice of the question was received in Hindi.
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(d) if so, whether it not only amounts to the violation of the Constitution but also results in

the official language being deprived of its high standard and purity?

THE MINISTER OF STATE IN  THE MINISTRY OF HOME  AFFAIRS
(SHRI JITENDRA SINGH): (a) and (b) Under the provisions contained in Article 343 of

Constitution of India, the Official Language of the Union is Hindi in Devanagari Script.

(c) and (d) In addition to Hindi, use of English Language for official purposes of the Union
has also been permitted vide section 3 of the Official Languages Act, 1963. Use of commonly used
English words as alternative words in Hindi was suggested with a view to promote progressive use
of Hindi as some difficult or less prevalent words in Hindi may cause hesitation among the users.
The adoption of commonly used words from regional, local or foreign language adds to the

enrichment and development of alanguage.
Status of construction of the third phase of Delhi Metro

*36. SHRIRAM KRIPAL Y¥ADAV : Will the Minister of URBAN DEVELOPMENT be pleased to

state:
(a) the status of construction of the third phase of Delhi Metro Rail projects;
(b) howy many projects have been taken under the third phase of Delhi Metro Rail;
(¢) how muchis the budget for this phase and the sources thereof;

(d) whether Dwarka to Najafgarh is also covered under the third phase of Delhi Metro Rail

projects; and

(e) if so, the status and how much is the budget of this extension line and the details

thereof?

THE MINISTER OF URBAN DEVELOPMENT (SHRI KAMAL NATH): (a) The third
phase of Delhi Metro has been sanctioned by the Government and the work has been initiated by
the Delhi Metro Rail Corporation Ltd. (DMRC) by awarding contract for civil works, preparation of
tender documents for other works, etc. The physical work of Central Secretariat — Mandi House

section has been commenced. Overall physical progress of the project is 1.75%.

(b) The third phase of Delhi Metro Rail is one project under which the following corridors

have been taken up:—

Sl.No. MName of Corridor Total length (km.)
1 2 3
1. Mukundpur to Yamuna Vihar 55.697
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